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(b) 1t so, whether the Prime Minis
ter has expressed a desire that these
Panchayat elections should be contest.
ed not on party basis,

(c) 1f so, whether an all-party con-
sensus should be arrived at for avoid-
ing party conflicts at the lowest stra-
tum of our society, and

(d) if so whether the Government
will make an effort for the purpo-¢”?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) I'his Ministry has
no information as to whether Pan-
chayat elections are geing to e held
very gsoon m the States where these are
due

(b) te (d) According to report which
appeared in the Press the Prime
Minister told the Chairman and Mem
bers of the committee on panchayati
Raj Institutions when they called on
him that elections to panchayats should
be held regularly and as far as possible
efforts should be made to achieve un
ammuty Party politics should be kept
out from Panchayati Raj bodies and
decision arrived at by consensus As
the Committee on Panchayati Ra)
Institutions has been constituted to
enquure into the working of Panchayat:
Raj Institutions and to suggest measures
to strengthen them so as to enable a
decentraliseq system of planmng and
development to be effective they will
no doubt consider the Prime Ministers
above views and make suitable recom-
mendations i1n this regard in their re-
port to be submitted to Government

Rural Development Programme

6203 SHRI PRASANNBHAI MEH-
TA Will the Mimster of AGRICUL-~
TURE AND IRRIGATION be nleased
to state

(a) whether it i1s a fact that the
Planning Commission has set up a
voluntary perticipation group for
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rural development to evolve a strategy

for active and meaningful participa-
tion by voluntary agencies in rural
development programmes,

(b) 1if so its main functions,

(¢) to what extent it has helped ;n
the rural growth,

(d) whether they have recommend-
ed any measures so far, and

(e) whether their recommendations
will be taken into consideration while
formulating the next five year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH) (a) Yes Sir

(b) The termg of reference for the
group are —

(1) To identify and spell out with

a view to utilise optionally the role

and participation of volnntary
agencies—

(a) In preparation of plans for
Rural Development

(b) n implementation of Rural
Development Plans

(2) To recommend machinery in
the Central and State Governments
for assisting voluntary agencies and
for earmarking funds for the pur
pose

(¢} The recommendations of the
group are awalted

(d) No Sir

(e) Yes Sir
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Rehabilitation of Refugees in

6205. SHRI D. B. CHANDRE GOW-
DA: Will the Minister of WORKS AND
HOUSING AND SUPPLY AND REHA-
BILITATION be pleased to state:

(a) the details regarding the ques-
tion of rehabilitating the two lakh
refugees of 1947 conflict in the State
of Kashmir;

(b) whether it is a fact that the
Finance Minister of Jammu and
Kashmir has stated in the Assembly
of Jammu and Kashmir that the
Central Government is not in mood
to discusg it; and

(c) if so, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION (SHRI RAM KINKAR):

(a) 1. Payment of ex-grafia grast





